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[T. . RW/NH-12037/11/2022-23/AP/ South-1/3D]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th November, 2025

S.0. 5101(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1906(E) Dated:25/04/2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,) of
Maintenance, management and operation of NH167 in the stretch of land from Km. 62.700 to Km. 70.000 (Adoni
Byepass Town) in the district of KURNOOL in the state of ANDHRA PRADESH;

And whereas the substance of the said notification has been published in “Andhra prabha” and “Hans
India” both dated 09.05.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land from
Km. 62.700 to Km. 70.000 NH 167 in the district of KURNOOL in the state of ANDHRA PRADESH.

State: ANDHRA PRADESH

||District: KURNOOL

S1. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

| 2

|Taluk: Adoni

|Village: S.Kondapuram

1

81/1

Private ((Patta))

Dry

0.0809

Javalkar Suresh
Kumar S/O Gopal
Rao Bichala Rajesh
S/O B C Ramudu &
Bitchala Ganesh S/O
B C Ramudu, A
Praveen S/O A
Basavaraju, P
Venkateshwarulu S/O
Veranna & Indira
W/O Sukumar, D
Vanitha W/O D
Raghu, Madhu
Sudhanamma W/O B
Gurreddy, Shairkhan
Mohammed Idris S/O
Shairkhan
Mohammed Ibrahim,
Malekar Pavan Kumar
S/O Buddappa,
Vadakattu Balaji &
Road

81/1

81/2

Government

Bandi Rastha

0.004

Bandi Daari
81/2

Village: Adoni

3

152/A

Private ((Patta))

Dry

0.0607

Rudhra Bhavaji,
Sakaray Jayashree w/o
S.Lakshmi Narayana,
Manakar Raj Kumar
w/0 M.Nagendra,
S.Subhadra Bai w/o
Sakaray Thippanna, G
Vasantha w/o Sakaray
Mallikarjuna

152/A

Village: Kallubavi

4

414

Private (Inam
Dry)

Dry
(Endowment)

0.0768

Hampi Virupaksha
Swamy Vaaru
414

Village: Mandigiri

5

180/A3

Private ((Patta))

Dry

0.004

Puggi Mallikarjuna
Swamy and Puggi
Chennamma
180/A3A

6

181/C2

”Private ((Patta))

[Dry |

0.0121 ”Puggi Mallikarjuna
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Swamy and Puggi
Chennamma
181/C2A

182/3

Private ((Patta))

Dry
(Endowment)

0.0162

Sri Seema Kanteswara
Swamu
182/3A

183/ 10C

Private ((Patta))

Dry

0.0080938

Sakunthalamma W/o
Venkatesulu
183/10C1

209/ B2

Private ((Patta))

Dry

0.0080938

MS Fayaj S/o Abdhul
Aziz Sab Juber S/o
Abdhulla H Ibrahim
S/o Basheer Sab
209/B2A

10

320/ 3B

Private (Inam)

Dry

0.004

S Badai Bai W/O
Sony Heeralal & Road
320/3B1

11

321/B2

Private ((Patta))

Dry

0.0121

M Dada Basha
321/B2

12

321/A

Private ((Patta))

Dry

0.0607

R&B DEPT
(Government )
321/A3B

13

343

Private ((Patta))

Dry

0.004

Road (Government )
343/1A

14

355/3B

Private ((Patta))

Dry

0.040469

Balaranmudu S/O
Papanna, Srinivasulu
S/O Papanna, Krishna
S/O Papanna,
Hanumanthu S/O
Papanna &
Venkateshulu S/O
Papanna

355/3B1

15

490/ C3A

Private ((Patta))

Dry

0.004

Open Space
(Government)
490/C3A

16

493/ 3A

Private ((Patta))

Dry

0.004

Nagendrappa S/O
Chinna Eranna
493/3A

17

515/ B3

Private ((Patta))

Dry

0.0081

Pedda Hanumanthu
S/O Late
Lakshmanna, Dayyala
Yellamma W/O Late
Dayyala Shesappa &
Golla
Chinnahanumanthu
S/O Golla
Lakshmanna
515/B3A

18

528/ 2B1

Private ((Patta))

Dry

0.004

Road (Government)
528/2B1

19

529/ A3

Private ((Patta))

Dry

0.004

1.P.GOPALA
KRISHNA S/O
RAMA CHANDRA
2. PTARAKA RAM
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S/O RAMA
CHANDRA 3. P.
NARSIMHULU S/O
RAMA CHANDRA
4. P.PARIMALA
W/O VENUGOPAL
529/A3

20

529/ C2A

Private ((Patta))

Dry

0.004

Kadimetla Boya
Lakshmanna S/O.
Pedda Husenappa
529/C2A

21

533/3A

Government

Poramboke

0.004

Rastha
533/3A

22

545/ C3A

Private ((Patta))

Dry

0.004

B.Meghanadh S/O. B
Muddanna
545/C3A

23

550/3

Government

UAW - Konda

0.008093

Konda
550/3

24

572/2

Private ((Patta))

Dry

0.141643

S Jahida Parveen W/O
Shaik Mahammad
Yahiya Hussain,
D.Seetharama Kumar
S/O D.Prasad Rao, R
Geethavani W/O
Dhanapuram
Narasimha, K.Eranna
S/O K Hanumappa,
F.Dilshad Ahammed
S/O Mf Abdul
Saleem, Devara
Shetty Prasad, Maddi
Siva Prasad S/O
Urukundu, F
Shakirabanu W/O
Dilshad Ahmed, T
Janaki W/O
Srinivasulu, Meri
Prasanna & Road
572/2A2

25

585/A3

Private ((Patta))

Dry

0.004

Bandi Moin S/O B
Gafoor Sab & Bandi
Mazar Ahmad S/O B
Gafoor Sab
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585/A3

586/3A Government UAW - Konda 0.0121||Konda
586/3A

596/1A Private ((Patta)) ||Dry 0.004(|S Megaraj Urf
Meghanadh S/o.
Kondanna
596/1A

694/3A Private ((Patta)) ||Dry - Banjaru 0.004(|Madiga Eranna S/o
Kamanna (Banjaru )
694/3A

Total 0.6020926

[F. No. RW/NH-12037/11/2022-23/AP/South-1/3D]

SHAIKH AMINKHAN, Director
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